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Present : Hon'ble Ur.B.C.Sarma, Administrative Member. 
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HABIBUR RAHAMAN 

Vs. 

UN13N QF INDIA & £RS. 

For the applicant ; l.B.lkherjee, counsel. 

For the respondents: Mr.P.K.Arora, counsel. 

- S 	 ORDER 

Since order was passed already yesterdays the 26th March, 

19984 on the submission of Mr.B.M.ikhe'jeet this M.A. has 

become infructuous and has to be dismiased. 

2. It is accordiny dismissed. 

(O.Purk'asth) 	 / (ELC.Sarma) 
Judicial'1mber 	 Administrative Member 


